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CZNTRAL AOMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH
NEW DELHI

" 0 Ao NO. 995/95

Hon'bls Shri A.VY.Haridasan, Vicg=Chairman(J)
Hon'ble Shri R.K.Ahooja, Mambar(A)

New Delhi, this 06th day of Saptsmbar, 1995
Shri R.CeGaur -

s/o lata Shri Jit Ram
working as Pe.d. to 0OJG(Procursment)

. Ministry of Homa Affairs

Jaisalmir Houss .
Naw Daglhi. ‘ eos Applicant

(By Shri O.P.Khokha, Advocats)
Varsus
Union of India, through
1+ Tha Sacratary
Ministry of Homa2 Affairs
North Block =~ :
Naw Delhi - 110 001 eee Raspondantp

(8 y Shri Vijay Mehta, 4dvocata)

0 R D E R(Oral)

4

Hen'bls Shri A.U.Haridasan, Vice-Chairman(J)

Learnsd counssl for the applicant
statas that.tha raspondahts having bsen grantad
the raliaef to tha applicant for thch ha hés
sought in his gpplication. The applicant uwhshes
to withdraw this application. Hgnca, this

application is closad as withdrawn. No costse
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MEMBERTA) VICE=-CHAIRMAN(JI)
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